
Central Administrative Tribunal 
Principal Bench 	New Delhi 

(LA. No. 2077/200 

New Delhi this the 26th Day of August., 2003 

Hon'ble Shri V.K. Majotra, Member (A) 
Hon'ble Shri Kuldip Singh, Member (J) 

N.C. •Jain, 	 0 
S/o Late Shri RiB, Jairi, 
R/o H,No, 8266, New Anaj Mandi, 
Bara Hindu Ro, Deihi-66. 	 Applicant. 

(By Advocate: Shri N, Ranganat..asamy) 

V e r s ti s 

Union of India, t.hrough 

The Secretary, 
Ministry of Finance and 
Company Affairs, 
North Block, Raj Pt.h, 
New DelhL 

The Secretary, 
Department. of Company Affairs. 
t.h Floor, A. Wing, 
Shastri Bhawan, 
Dr, Rajendra Prasad Road, 
New Delhi, P 	non d n t. s 

ORDER (Oral) 

Hon'ble Shri VK,Majotra; Member (A) 

Learned counsel for the applicent. seeks a.nd is 

allowed t.o wit.hdrw the OA with liberty. 

V¼J& 
Kifl ip Snah 	 ( V. K Miotr 

MemIer (.1) 	 Memher (A) 

PF 




